THE CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR
ORDER SHEET

[ ORDERS OF THE TRIBUNAL

01.04.2009

MA 84/2009 (OA No. 86/2009)

Mr. Sarad Chand Sethi, Proxy counsel for
Mr. S.C. Sethi, Counsel for applicant.

Heard learned counsel for the applicant.

ﬁ"i This MA has been filed by the applicant for
y withdrawal of the OA.

) In view of the averments made in this MA, the same is
Cﬁé%ﬁQVc»u,gf allowed. The OA is disposed of as having been withdrawn.
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